
a 	 IN THE CENTRAL ADMINISTRATIVE TRIBUNA HYDERABRD BENCH 
AT HYDERABAD. 
O.A.NO.1488 of 1994.1 7 

Between 	 - 	 Dated: 254'*119944 , 

Prakash 	 Applicant 
A nd 

11 The Director, Defence Machineçy Design Establishment(DMDE) 
Post Box 2043, Secunderabadiv 

2i The District Employment Officer, Hyderabad District Employ-
ment Exchange(Labour), Kavadiguda, 5ecunderabad; -, 

Respondents 
- 	 V 

Counsel for the Applicant 	s Sri. K,Nageswara Red4y 
: Sri,. i,PafloU2?4- srcGsC(R.!1) 

counsel for A.P.(R-2) 

CORAM: 
Hon'ble Mrd A.S,Gerthi, Administrative Member 
Hon'blo Mr.i T,Chandrasekhar Reddy, Judicial Member 

The-Hon'ble Tribunal made the following order:- 

Heard larned counsel for all the parties. Admit.:. Reply 

to be filed within 30 days. Post it for orders on 2.6.199441 

respondent Nol is about to conduct an interview from 26&4.j1994 

to 28.4.1994, for filling up the post of Messengeril Keeping 

in view that the applicant had rendered services as. a casual 

worker with the respondents for almost seven years, we consider 

that it will be just and proper to issue an interim direction to 

the respondents to let the applicant also appear for the intervi 

for selection for appointment as a Messenger. The result of the 

interviews conducted shall net be published Or finalised till 

further orderej 	 - 

Deputy Registrar(Judl741) 

Cppy to:- 
11, The Director, Defence Machinery Design Establishment (DMDE), 

Post Box 20431, Secunderabad-003. -' 
21 The District Employment Officer, Hyderabad District Employmei 

Exchange(Labour) Kavadiguda, Secunderabad4l— 
One copy to Sri4j K.Nageswar Reddy, advocate, CAT,(I13'd.y 

4..j One copy to Sri.: N.R.Oevaraj, Sr. CCSC, CAT, Hyd 	/ - 
SJ One copy to Sri. D.arduranga Reddy, Splo counsel for A.p.•  
6. One spare copy. 

Rem!-
26/5/94i 

/ 
( 



A1lOqed 

D±5P\Sed of with directiofls 

Disrn4sec9. 

Dismi4ed as t7ithdrawn 

Dismised for fau1t. 

Re jecte/Ordered. 

No o; 

I 

TYPED BY 	 COARED BY 

CHECKED BI 	 APPROVED BY 

IN THE CENTRLL ADMINISTRATIVE TRIB*ThL 
HYDERASw BENCH AT hYDERADAD 

THE I-ION' ELE iiR.11D STIE V.NEEL,AJDRJ HAD 
VICE CHAIRIW'J 

iriz. nui'r LSL NR.A.1!.G0RTHI a MEMBER(AD) 

AND 

THE NON! BLE MR.TcCHAiWRASEICj-jArt REDDY 
MEr.aBER(JUDL) 

TIlE HON'DLE MR.RJRANGARAJAN : M(ADMN) 

Dated; 4/-1994 

OPDEWJUmNENT 	 '- 

liT 

O.A.No. 

Admitted and Interim flirectjon 
Issued. 




